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CENTRAL ADMINISTRATIVE TR IBUNAL
CALCUTTA BENCH

MA 293 ef 97
(OA 812 of 97)

Present : Hen'ble fr,Justice A.K.Chatterjee, Vice-ChE

-Hen'ble Mp,M.S.fukherjee, Administrative M

UJJAL KR, MUKHERJEE & ANR .
Vs

UNION OF INDIA & ORS,.

Fer the applicanta ¢ Mr,B8,Chatterjee, counsel
_ Ms,B."ondal, ceunsel

Fer the respondents: Mr,C.S5amaddar, couns el
Heard on @

25.8.97
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27.10,97 for admissien-ﬁearing as already fixed, MA i:
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